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Bom 2884 

Maharashtra State Road Transport Dhule v. Hiralal Tulshiram Patil, (Abhay S. Waghwase, J.), 
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Nazma Mallick v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6616 
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SCC OnLine Chh 8056 
Jagannath Gupta v. Ramvinay Singh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 8049 
Jagat Ram Netam v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

8072 
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Rice (Stock Declaration by Companies or Frms or Individuals) Order, 2008 
Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified 

Foodstuffs (Fourth Amendment) Order, 2008 
Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified 

Foodstuffs (Seventh Amendment) Order, 2008 
Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified 

Foodstuffs (Sixth Amendment) Order, 2008 
Central Civil Services (Pension) Amendment Rules, 2014 

  
Central Notification   [8] 

Ministry of Finance [27/2025-Cust (ADD)] 
Ministry of Commerce and Industry [Notification No. 24/2025-26] 
Ministry of Consumer Affairs [Noti. No. S.O. 2118(E)] 
Ministry of Consumer Affairs [Noti. No. S.O. 2247(E)] 
Ministry of Consumer Affairs [Noti. No. S.O. 2248(E)] 
Ministry of Consumer Affairs [Noti. No. S.O. 2249(E)] 
Ministry of Consumer Affairs [Noti. No. S.O. 2302(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 103(E)] 

  
State Act   [1] 

Goa School Education (Amendment) Act, 2008 
  
State Rules   [20] 

Internship Scheme for Students of Counselling/Psychology/Social Work/Home Science etc (1) 
Rajbhas Prashikshan Evzonn 2008 
Dayanand Social Security Scheme - Amended Scheme, 2013 (1) 
Infrastructure Loan cum Grant to Educational Institutions (Revised) 
One time Grant to Government Aided Educational Institutions who have successfully completed 100 

& 75 years of their establishment 
Rajiv Awaas Yojana, 2008 
Goa Human Rights Commission (salaries, allowances and conditions of service of the officers and 

other staff) Rules, 2014 
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Government of Goa, Department of Information and Publicity, Group ‘B’, Non-Ministerial, Non-
Gazetted post, Recruitment Rules, 2014 

Government of Goa, Office of the Commissioner of Labour and Employment, Group ‘A’, Gazetted 
posts, Recruitment Rules, 2008 

Goa Police Subordinate Service (Discipline and Appeal) (Amendment) Rules, 2014 
Government of Goa, Office of the Director General of Police, Group ‘C’, Non-Gazetted, Non-

Ministerial post, Recruitment Rules, 2014 (1) 
Government of Goa, Secretariat, Goa General Service, Group ‘B’, Gazetted post, Recruitment Rules, 

2014 
Government of Goa, Department of Tourism, Goa General Service, Group ‘B’, Gazetted posts, 

Recruitment Rules, 2014 
Government of Goa, Office of the Commandant General Home Guards and Director of Civil Defence, 

Group ‘B’, Non-Gazetted, Non-Ministerial post, Recruitment Rules, 2014 
Goa Town and Country Planning (Public projects/schemes/development works by the Government) 

(Amendment) Rules, 2008 
Goa State Civil Service (Grant of leave to seek employment in India or abroad) (Fifth Amendment) 

Rules, 2014 
Goa Rural Improvement and Welfare Cess (Amendment) Rules, 2008 
Goa State Working Journalists Welfare Scheme (Amendment) Rules, 2008 
Goa Motor Vehicles (Amendment) Rules, 2008 
Goa Factories (Occupational Safety and Health Audit) Rules, 2014 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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